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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 12th May, 2026

S.0. 2429(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 5263 Dated:18/11/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii)
issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to as
the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to the
said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH34 in the
stretch of land from Km. 170.7 to Km. 187.9 in the district of CHHATARPUR in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in “Free Press” dated 17/12/2025 ,
“Dainik Bhaskar” dated 17/12/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH34 in the stretch of
land from Km. 170.7 to Km. 187.9 in the district of CHHATARPUR in the state of MADHYA PRADESH.

State: MADHYA PRADESH ||District: CHHATARPUR

SI. No. ||Survey/Plot Number|| Type of Land |[Nature of Land Area Name of Land

(in Hectares)|| Owner/Interested
Person
Lt | 2 L3 I 4 | 5 | 6 |
|Taluk: Maharajapur |
|Village: Kurraha |
1 1062 Private Irrigated 0.205|[Dwarkaprashad s/o
Lakhanlal

1062




[T &% 3(ii)]

HILT =T TSI AT

15

2 1082/1

Private

Irrigated

0.031

Rajkishor s/o
Girjashankar Pathak
1082/1

3 1082/2

Private

Irrigated

0.018

Wahidbaks s/o
Kandibaks
1082/2

4 1082/3

Private

Irrigated

0.031

Wafatibaks s/o
Sahadatbaks
1082/3

5 1083/3

Private

Irrigated

0.006

Wafatibaks s/o
Sahadatbaks
1083/3

6 1313/1

Private

Irrigated

0.013

Wahidbaks,
Mohammadbaks s/o
Kandibaks hissa 2/3]
Imamanbai Bewa
Shahadatbaks,
Wafatibaks s/o
Shahadatbaks,
Shahjahan Sitara d/o
Shahadatbaks hissa
1/3

1313/1

7 1313/2

Private

Irrigated

0.013

Kuraisha Bewa
Hasankha, Salman s/o
Hasankha hissa 7/30,
Ramjanwaksh Iddu
Ijhar s/o
Rahmanwaksh hissa
21/30, Mohammad
Sabir s/o
Shekhmohammad
w/o Nasiban Khatoon
d/o Rahmanbaksh
hissa 1/20, Julekha
d/o Rahmanbaksh
hissa 1/30,
Shekhraheem s/o
Shekh Mohammad
w/0 Nasiban Khatoon
d/o Rahmanbaksh
hissa 1/120,
Shekhnajir s/o Shekh
Mohammad w/o
Nasiban Khatoon d/o
Rahmanbaksh hissa
1/120, Shekhrashol
s/o Shekh
Mohammad w/o
Nasiban Khatoon d/o
Rahmanbaksh hissa
1/120

1313/2

8 1313/3

Private

Irrigated

0.01

Karimwaksh s/o
Havivwaksh, Asha
d/o Havivwaksh hissa
1/3, Sabnamparvin
d/o Munirbaksh hissa
1/45, Majid
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Mohammad s/o
Munirbaksh hissa
1/45, Jamilbaksh s/o
Navivwaksh hissa
1/9, Najirmohammad
s/0 Munirbaksh hissa
1/45, Samaparvin d/o
Munirbaksh hissa
1/45, Wajid
Mohammad s/o
Munirbaksh hissa
1/45, Muvina d/o
Naviwaksh hissa 1/9,
Ajijbaksh,
Unishbaksh,
Ishubaksh s/o
Jahurbaksh, Subratan
Bewa Jahurbaksh
hissa 1/3

1313/3

1313/4

Private

Irrigated

0.017

Jamilabai w/o
Sharifwaksh hissa
0660/1981,
Najimwaksh s/o
Sharifwaksh hissa
0220/1981,
Majidbaksh s/o
Sharifwaksh hissa
0220/1981, Jamilabai
Bewa Sarifbaksh
hissa 0220/1981,
Aashmin Khaton,
Najmin, Hashrat
Khaton d/o
Ishakwakhs hissa
0661/1981

1313/4

10

2554

Government

Primary health
center,Secondary
School

0.301

Madhya Pradesh
Government, Primary
health center,

secondary school.
2554

Village: Uj

11

581/1

Private

Irrigated

0.04

Harkishun s/o Jhallu
hissa 1/2, Rajaram s/o
Jhallu hissa 1/2
581/1/2

12

581/1

Private

Irrigated

0.068

Harkishun s/o Jhallu
hissa 1/2, Rajaram s/o
Jhallu hissa 1/2
581/1/3

13

581/2

Private

Irrigated

0.037

Ashish s/o
Purushottamdas
581/2/2

14

582

Private

Irrigated

0.21

Puspendrsingh s/o
Harpalsingh hissa 1/5
. Rameshwar s/o
Baijnath hissa 1/5,
Kamlesh s/o Baijnath
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hissa 1/5, Baburam
s/o Baijnath hissa 1/5,
Kesharbai bewa
Baijnath hissa 1/5
582/2

15

583

Government

Sadak

0.338

Government of
Madhya Pradesh.
583

Village: Malhara

16

2073/2

Private

Irrigated

0.03

Umashankar s/o
Badriprashad hissa
1/2, Ramashankar urf
Shankarlal hissa 1/2
Chaurasiya

2073/2

17

2088/1

Private

Irrigated

0.1

Sushma w/o
Gyanprakash
Chaurasiya hissa 1/3,
Ashish s/o
Gyanpraksh
Chaurasiya hissa 1/3,
Amit s/o Gyanpraksh
Chaurasiya hissa 1/3
2088/1

18

2091

Private

Irrigated

0.045

Mohanlal urf Munna
s/0 Sure Choube hissa
1/2, Omprakash s/o
Sure urf Baldev
Choubey hissa 1/6 ,
Sohanlal s/o Sure urf
Baldev Choubey
hissa 1/6, Virendra
kumar s/o Sure urf
Baldev Choubey
hissa 1/6

2091

19

2092/1

Private

Irrigated

0.587

Mohanlal urf Munna
s/o Sure Choube hissa
1/2, Omprakash s/o
Sure urf Baldev
Choubey hissa 1/6 ,
Sohanlal s/o Sure urf
Baldev Choubey
hissa 1/6, Virendra
kumar s/o Sure urf
Baldev Choubey
hissa 1/6

2092/1

20

2092/2

Private

Irrigated

0.2

Murlidhar s/o
Pyarelal Chaubey
hissa 10919/11728,
Brijendra kumar s/o
Murlidhar Chaubey
hissa 809/11728
2092/2

21

2093/1

Private

Irrigated

0.078

Mohanlal urf Munna
s/o Sure Choube hissa
1/2, Omprakash s/o
Sure urf Baldev
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Choubey hissa 1/6
Sohanlal s/o Sure urf
Baldev Choubey
hissa 1/6, Virendra
kumar s/o Sure urf
Baldev Choubey
hissa 1/6

2093/1

22

209372

Private

Irrigated

0.022

Murlidhar s/o
Pyarelal Chaubey
hissa 10919/11728,
Brijendra kumar s/o
Murlidhar Chaubey
hissa 809/11728
2093/2

23

2157

Government

Sadak

1.156

Government of
Madhya Pradesh.
2157

24

2158

Government

Sadak

0.874

Government of
Madhya Pradesh.
2158

25

2159

Government

Sadak

1.187

Government of
Madhya Pradesh.
2159

26

2827/1

Government

Pahad

0.62

Government of
Madhya Pradesh.
2827/1

Village: G

arhi

27

104/4

Private

Irrigated

0.031

Laxmi Prashad s/o
Shivdayal Patel
104/4

28

104/5

Private

Irrigated

0.105

Ramsiya w/o Ramesh
kumar Patel hissa 1/2,
Ramkumari w/o
Surendra Kumar Patel
hissa 1/2

104/5

29

104/6

Private

Irrigated

0.12

Ramkumari w/o
Surendra Kumar Patel
hissa 1/2, Ramsiya
w/0 Ramesh kumar
Patel hissa 1/2,

104/6

30

104/7

Private

Irrigated

0.06

Laxmi Prashad s/o
Shivdayal Patel
104/7

31

104/8

Private

Irrigated

0.095

Marttand s/o
Ramprashad Mishra
hissa 1/4,
Hanumatsharan s/o
Ramprashad Mishra
hissa 1/4, Shobha
bewa Ramprashad
Mishra hissa 1/4,
Vasundhra d/o
Ramprashad Mishra
hissa 1/4
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32

1142

Government

Water Gadda

0.052

Government of
Madhya Pradesh.
1142

33

1260, 1262 (36/1)

Private

Irrigated
(Bareja)

0.117

Khubchandra s/o
Gyadin hissa
106/332, Shivagni d/o
Gyanchand hissa
102/332, Makundi s/o
Sukiya hissa 41/332,
Munna s/o Sukiya
hissa 41/332, Kusma
Urf Kaushalya d/o
Sukiya hissa 42/332
1260, 1262 (361)

34

1260, 1262 (36/10/1)

Private

Irrigated
(Bareja)

0.014

Khubchandra s/o
Gyadin chaurasiya
hissa 1/2, Harishankar
s/o Khubchandra
Chaurasiya hissa 1/2
1260, 1262 (36/10/1)

35

1260, 1262 (36/10/2)

Private

Irrigated
(Bareja)

0.014

Gyanchandra s/o
Bhumanidin
1260, 1262 (36/10/2)

36

1260, 1262 (36/11/1)

Private

Irrigated
(Bareja)

0.054

Khubchandra s/o
Gyadin chaurasiya
hissa 1/2, Harishankar
s/o Khubchandra
Chaurasiya hissa 1/2
1260, 1262 (36/11/1)

37

1260, 1262 (36/11/2)

Private

Irrigated
(Bareja)

0.054

Gyanchandra s/o
Bhumanidin
1260, 1262 (36/11/2)

38

1260, 1262 (36/12/1)

Private

Irrigated
(Bareja)

0.014

Mahendra Kumar s/o
Balkishun hissa 1/3,
Rajni D/o Rajnesh
Kumar w/o Dasrath
hissa 1/3, Rajendra
Kumar s/o Balkishun
hissa 1/3

1260, 1262 (36/12/1)

39

1260, 1262 (36/12/2)

Private

Irrigated
(Bareja)

0.028

Sadhna w/o
Ramgopal Chaurasiya
hissa 1/2, Shivagni
d/o Makundilal
Chaurasiya hissa 1/2
1260, 1262 (36/12/2)

40

1260, 1262 (36/13)

Private

Irrigated
(Bareja)

0.028

Rajaram s/o
Radhuwar Chaurasiya
hissa 1/8, Janki s/o
Bihari Chaurasiya
hissa 1/10, Laichi d/o
Bihari Chaurasiya
hissa 1/60, Chando
d/o Bihari Chaurasiya
hissa 1/60, Kavita d/o
Mannulal Chaurasiya
hissa 1/120, Vinata
d/oMannulal
Chaurasiya hissa
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1/120, Rajabai bewa
Subhash Chaurasiya
hissa 1/80, Shanti
bewa Hari Chaurasiya
hissa 1/60, Rashmi
d/o Subhash
Chaurasiya hissa
1/80, Ashok d/o Hari
Chaurasiya hissa
1/60, Lalchandra s/o
Chhotelal Chaurasiya
hissa 1/20, Guddi d/o
Bihari Chaurasiya
hissa 1/60, Vinod s/o
Bihari Chaurasiya
hissa 1/10, Mamta d/o
Mannulal Chaurasiya
hissa 1/20, Vindravan
s/o Subhash
Chaurasiya hissa
1/80, Hargovind s/o
Ramnath Chaurasiya
hissa 1/4,
Bhagwatdayal s/o
Chhotelal Chaurasiya
hissa 1/20, Manju s/o
Hari Chaurasiya hissa
1/60, Kushum Bewa
Mannulal Chaurasiya
hissa 1/120, Chandu
s/o Mannulal
Chaurasiya hissa
1/120, Rajkumar s/o
Subhash Chaurasiya
hissa 1/80, Sivangni
w/o Gyanchandra
Chaurasiya hissa 1/8
1260, 1262 (36/13)

41

1260, 1262 (36/14)

Private

Irrigated
(Bareja)

0.106

Rajaram s/o
Radhuwar Chaurasiya
hissa 1/8, Janki s/o
Bihari Chaurasiya
hissa 1/10, Laichi d/o
Bihari Chaurasiya
hissa 1/60, Chando
d/o Bihari Chaurasiya
hissa 1/60, Kavita d/o
Mannulal Chaurasiya
hissa 1/120, Vinata
d/oMannulal
Chaurasiya hissa
1/120, Rajabai bewa
Subhash Chaurasiya
hissa 1/80, Shanti
bewa Hari Chaurasiya
hissa 1/60, Rashmi
d/o Subhash
Chaurasiya hissa
1/80, Ashok d/o Hari
Chaurasiya hissa

1/60, Lalchandra s/o
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Chhotelal Chaurasiya
hissa 1/20, Guddi d/o
Bihari Chaurasiya
hissa 1/60, Vinod s/o
Bihari Chaurasiya
hissa 1/10, Mamta d/o
Mannulal Chaurasiya
hissa 1/20, Vindravan
s/o Subhash
Chaurasiya hissa
1/80, Hargovind s/o
Ramnath Chaurasiya
hissa 1/4,
Bhagwatdayal s/o
Chhotelal Chaurasiya
hissa 1/20, Manju s/o
Hari Chaurasiya hissa
1/60, Kushum Bewa
Mannulal Chaurasiya
hissa 1/120, Chandu
s/o Mannulal
Chaurasiya hissa
1/120, Rajkumar s/o
Subhash Chaurasiya
hissa 1/80, Sivangni
w/o Gyanchandra
Chaurasiya hissa 1/8
1260, 1262 (36/14)

42

1260, 1262 (36/15)

Private

Irrigated
(Bareja)

0.035

Rajaram s/o
Radhuwar Chaurasiya
hissa 1/8, Janki s/o
Bihari Chaurasiya
hissa 1/10, Laichi d/o
Bihari Chaurasiya
hissa 1/60, Chando
d/o Bihari Chaurasiya
hissa 1/60, Kavita d/o
Mannulal Chaurasiya
hissa 1/120, Vinata
d/oMannulal
Chaurasiya hissa
1/120, Rajabai bewa
Subhash Chaurasiya
hissa 1/80, Shanti
bewa Hari Chaurasiya
hissa 1/60, Rashmi
d/o Subhash
Chaurasiya hissa
1/80, Ashok d/o Hari
Chaurasiya hissa
1/60, Lalchandra s/o
Chhotelal Chaurasiya
hissa 1/20, Guddi d/o
Bihari Chaurasiya
hissa 1/60, Vinod s/o
Bihari Chaurasiya
hissa 1/10, Mamta d/o
Mannulal Chaurasiya
hissa 1/20, Vindravan
s/o Subhash
Chaurasiya hissa
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1/80, Hargovind s/o
Ramnath Chaurasiya
hissa 1/4,
Bhagwatdayal s/o
Chhotelal Chaurasiya
hissa 1/20, Manju s/o
Hari Chaurasiya hissa
1/60, Kushum Bewa
Mannulal Chaurasiya
hissa 1/120, Chandu
s/o Mannulal
Chaurasiya hissa
1/120, Rajkumar s/o
Subhash Chaurasiya
hissa 1/80, Sivangni
w/o Gyanchandra
Chaurasiya hissa 1/8
1260, 1262 (36/15)

43 1260, 1262 (36/3/1) [|Private Irrigated 0.014|[Khubchandra s/o
(Bareja) Gyadin chaurasiya
hissa 1/2, Harishankar
s/o Khubchandra
Chaurasiya hissa 1/2
1260. 1262 (36/3/1)
44 1260, 1262 (36/4/1) ||Private Irrigated 0.014||[Khubchandra s/o
(Bareja) Gyadin chaurasiya
hissa 1/2, Harishankar!
s/o Khubchandra
Chaurasiya hissa 1/2
1260, 1262 (36/4/1)
45 1260, 1262 (36/4/2) ||Private Irrigated 0.014||Gyanchandra s/o
(Bareja) Bhumanidin
1260, 1262 (36/4/2)
46 1260, 1262 (36/5/1) [|Private Irrigated 0.057|[Sadhna w/o
(Bareja) Ramgopal Chaurasiya
1260, 1262 (36/5/1)
47 1260, 1262 (36/5/2) ||Private Irrigated 0.057||Amit s/o Subhash
(Bareja) chandra Chaurasiya

hissa 1/48, Ramesh
s/o Subhash chandra
Chaurasiya hissa
1/48, Rajendra
Prashad s/o Jagatram
Chaurasiya hissa
1/24, Geeta d/o
Jagatram Chaurasiya
hissa 1/24, Suribai
d/o Munnalal
Chaurasiya hissa 1/3,
Kiran d/o Jagatram
Chaurasiya hissa
1/24, Sunaina d/o
Jagatram Chaurasiya
hissa 1/24,Santosh s/o
Jagatram Chaurasiya
hissa 1/24, Prabha d/o
Bhagwatdayal
Chaurasiya hissa
1/12, Sunil s/o
Subhash chandra
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Chaurasiya hissa
1/48, Meeradevi w/o
Subhash Chandra
Chaurasiya hissa
1/48, Sumitra d/o
Bhagwatdayal
Chaurasiya hissa
1/12, Ramdevi d/o
Jagatram Chaurasiya
hissa 1/24, Jamuna
Prashad s/o Jagatram
Chaurasiya hissa
1/24, Kushum d/o
Jagatram Chaurasiya
hissa 1/24,Vardhanlal
s/o Bhagwatdayal
Chaurasiya hissa 1/12
1260, 1262 (36/5/2)

48

1260, 1262 (36/5/3)

Private

Irrigated
(Bareja)

0.04

Sadhna w/o
Ramgopal Chaurasiya
1260, 1262 (36/5/3)

49

1260, 1262 (36/5/4)

Private

Irrigated
(Bareja)

0.04

Kandhi s/o Ghoghu
1260, 1262 (36/5/4)

50

1260, 1262 (36/6)

Private

Irrigated
(Bareja)

0.035

Nandu s/o Ayodhya
Prashad, Ramkali d/o
Bhumanidin, Dinu urf]
Radhacharan s/o
Ayodhya Prashad,
Kunwar d/o
Bhumanidin, Sandeep
Kumar Chaurasiya
s/o Raghunandan
Chaurasiya, Rakesh
chaurasiya s/o
Raghunandan
Chaurasiya, Bhagwat
Dayal Chaurasiya s/o
Raghunandan
Chaurasiya, Wati bai
d/o Bhumanidin
1260, 1262 (36/6)

51

1260, 1262 (36/7)

Private

Irrigated
(Bareja)

0.145

Khubchandra s/o
Gayadin hissa 1/2,
Shivagni d/o
Gyanchand hissa 1/8,
Makundi s/o Sukiya
hissa 1/8, Munna s/o
Sukiya hissa 1/8,
Kusma urf Kaushalya
d/o Sukiya hissa 1/8
1260, 1262 (36/7)

52

1260, 1262 (36/8/1)

Private

Irrigated
(Bareja)

0.014

Khubchandra s/o
Gyadin chaurasiya
hissa 1/2, Harishankar
s/o Khubchandra
Chaurasiya hissa 1/2

1260, 1262 (36/8/1)
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53 1260, 1262 (36/8/2) [|Private Irrigated 0.014|(Gyanchandra s/o
(Bareja) Bhumanidin
1260, 1262 (36/8/2)
54 1260, 1262 (36/9/1) ||Private Irrigated 0.014||[Khubchandra s/o
(Bareja) Gyadin chaurasiya
hissa 1/2, Harishankar!
s/o Khubchandra
Chaurasiya hissa 1/2
1260, 1262 (36/9/1)
55 1260, 1262 (36/9/2) ||Private Irrigated 0.014||Gyanchandra s/o
(Bareja) Bhumanidin
1260, 1262 (36/9/2)
56 1260,1262 (36/3/2)  ||Private Irrigated 0.014{|Gyanchandra s/o
(Bareja) Bhumanidin
1260, 1262 (36/3/2)
57 559 Private Non-Irrigated 0.008(|Gorelal s/o Badlu
(Padat) Well Patel
559
58 592/2/1 Private Non-Irrigated 0.06|[Mangaldin s/o
(Padat) Balkishun Patel
592/2/1
59 592/2/2 Private Non-Irrigated 0.105(|Kishorilal s/o
(Padat) Balkishun Patel
592/2/2
60 592/2/3 Private Non-Irrigated 0.136{|Rajendra Patel s/o
(Padat) Kashiram Patel hissa
1/3, Devendra Patel
s/o Kashiram Patel
hissa 1/3, Havendra
Patel s/o Kashiram
Patel hissa 1/3
592/2/3
61 592/2/4 Private Non-Irrigated 0.132{|Omprakash s/o
(Padat) Balkishun Patel
592/2/4
Total|| 8.091|| |
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